Title: Regarding deplorable conditions of the farmers in U.P. and some other states.
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MR. SPEAKER: Back benchers, please have order in the House.
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SHRI SOMNATH CHATTERJEE (BOLPUR): Sir, | would not take much time of the House. This is a very urgent
matter. Crores and crores of our farmers are in trouble from all over the country. My friend has specifically referred



about Uttar Pradesh.

Similarly, Kerala is also in acute crisis. | am sure, Sir, you are also aware of it.

Therefore, a discussion on this issue should be fixed immediately. Of course, we shall be trying to give the
Adjournment Motion because of the importance of the matter. This should not be delayed and the Government
should fix time for this immediately.



